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S. E. RAILWAY TENDER

E-Tender Motice No. PEMM/GENLITPI2023750, dated 08.09.2023. Open E-Tenders are invited by the Principal Chief Matenals
Manager, South Eastem Railway, Hd, Qirs. office {Sthfleor), Mes Sdministrative Bulkding, 11, Garden Reach Road, Kolkata- 700043
for ard an behalfof the Prasident of India for the following maleriaks which have bean uploaded on websile wwerireps.gov.in Allthe
tenders will be closed at 14.00 hrs. 51 Mo, 1, Tender Mo, : 38235002, Brief Description : Light Weight Low Height 25T asle kbad
(LWLH 250 Bogie Assembly complete for BOXNG wagon, Quantity | 170 Sets. Due Date | 0910 20635, 3l No. 2, Tender No, |
38233868 Brief Description : Set of spares of Bogie Mounied Erake System for BOXMHLEBCNHL Wagons for KNORR BREMSE
Design BEMBS. Quantity ; £74 Sats. Due Date: 10,10, 2023, 51, No. 3, Tender Mo, : 38233900, Brief Description : Inner sgring for
Balster of CasMNUE Bogie (2003 0 Asxhe Load), Drawing Mo, © KOS0 Drg, N, WR-20689-5-01, Al 18, Rem-2, Quantity | 3278 Nos
Duwe Date - 16.10.2023. 5. No. 4, Tender Mo, : IF235546. Brief Description : 3 x 150 5g. mm_ & 3511 KV Grade (Earthed System),
HI, Threa Cose Power Cable with improved fire performance categony C2. Quantity @ 2200 Mir. Due Date @ 21092023 8. Na. 5,
Tender No, : 45233204, Briel Descriplion @ Electronic Recilier cum Régulatar Unil (ERRLU ) Suitablé o 25 KW Allesnatar &g pes
RD50's Specn. Mo, RDSOVPESPECACID0T3-2011 {Rev-2). Quantity : 18 Mos. Due Date : 04.12.2023. 51. Mo. §, Tender Mo. :
TT230003E. Briel Description : St of Exposey paint, thinner and puity for LHE coach to RDS0's specification no
MECIPLNADNZ01E with RDS0 amndl, Mo, 18 (Rev.-2.0) Quantity : 409 Sets. Due Date © 29032025, 51, No, 7, Tender No.
ADZ31999A. Brief Description : Low Maintenance Lead Acid Battery 8% 450 AH capacity for LHB Power Can'Dhesel Loco aic.
Quantity : 60 Mos, Due Date ; 250320235, 51, No., 8, Tender Mo, : 29233788, Brief Description : Overhauling kit for LR, Controd
Parian: ER T87TTE=-1394 (ER-CP ) of M5 Knorr-Bramse make. Quantity - 55 Sels. Due Date ; 25.09,.2023, 51 No. 9, Tender Mo,
29233200. Brief Description : Cverhauling kit of 1OH schedule for FTRTIPL make air dryer consisting of 12 items. Quantity : 64
Sets, Due Date : 2509 2023, 51, No, 10, Tender Mo, 1 29233786, Brief Description : Overhauding kit for LEU, Contral Bartian; 16
Pipe (168-CP) Parl Mo, TETEE6-1994, Quantity : 51 Sats. Due Dabe : 26.09.2023. Sl No. 11, Tender Mo, © 29233791, Brief
Description : Overhauling kit for LRU; Controller Assembly (EBV-B) Part Mo, TETE0S-15. Quantity : 53 Seis. Due Date :
29,00 2023, 8l. No, 12, Tender No. : 29233258, Brief Description : M-28 kit for Alr Drger of Trident make to Moded Mo, LD 2000120
consisting of 14 items. Quantity : 114 Sets. Due Dabe | 2005 20235 81, No, 13, Tender No. : 25233550, Brief Description : Selof
spares for FC-8 type Relay of M5 ABB a& per CLW's Spec. Mo. CLAYESIR-27Z complete with extamal resistance of 1000 Ohms 15
Watls as per RDS0 modificaton no, WAGS1S. Quantity : 56 Sels, Due Date : 29092023, 51 No. 14, Tender Mo, ;| 20233797,
Briaf Description : Set of Misc, kits of 9 valves of E-T0 Brake System of Mis FTRTIPL as perAnnexwne-1, Quantity © 85 Sels. Due
Date : 03.10.2023. 51, No. 15, Tender Mo, : 202340883, Brief Description : Primary current senscr as per CLA's Spec, Mo,
CLWES/Z0084 [AlL-4), Quantity : 56 Nos, Due Date : 03102023 51, No. 16, Tender Mo, : 29233785, Brief Description .
Chverhawding kit for valve of Aux. Paned of KEIL make CCB Brake System. Quantity : 38 Sais. Due Date @ 16.10.2023. 51, No. 1T,
Tender Mo. : 25231303A, Brief Description : Teflon ring for Hitachi TM,. Type 152504 a5 per Hitachi's Drg. Mo, 10R-812-076, Alk-F.
Cruantity : 1634 Nos, Due Date 2 16 10,2023 3L Mo, 18, Tender Mo, : 25231 285. Brief Description : Sel of brugh holder assembly
for traction motor bype HE 152508 of WAP4 & WAGT bocos. Quantity : 313 Sets. Due Date : 16.10.2023. 5. Mo, 19, Tender Mo, :
29230036. Brief Description : Setof Heficsl Springs for WAP-T Locos as per CLW Spec, Mo, CLMMESASRPEC VELDDBOGIENDY
(A1), Quantity : 15 3¢l Due Date : 24.10,2023, 51, Na. 20, Tender Na. : 29234739, Brief Description : Dverhauling kit for LEL,
Conirol Porlion; BP 7E7321-1804 (BP-CP). Quantity : 58 Sets. Due Date : 26.10.2023. §1. No. 21, Tender Mo, : 29233285, Brief
Description : Air dryer a5 per Spec. No, MP 0.01.00.06 {Rewv.-06) March 2021, Quantity ; 36 Mos, Due Date @ 30102023, S1. Mo,
22, Tender Mo, : 25233337, Brief Descriplion : Capacitor Q.47 mibd, 20000 lor Rectifer Panal - () Type A 1100LA7280 of Mis
ICAR, kaly or (i} Type - AZEFSE7S . Quantity :© 1200 MNos. Due Date : 31.10.2023. 5. Ho. 23, Tender No. : 29231345, Briaf
Description : POH kit for single botthe VOB of Mis Schneider Elzcinc make, Type Mo, -22CE as per part no, 5510760 (Ref-RODS0's
Letier Mo, ELALZ 61 af DL - 31.12.2012), Quantity : 55 Sels. Due Date : 01.171.2023, 51, No. 24, Tender Mo, : 292332824, Brief
Description : Sat of Pine & Bushes for Brake Rigging of WAP-T Locos consisting of 16 items and material shafl be Mn. stesl as per
Spec Mo, IRS: RES-TE &5 per ROS0 Drg. Mo, SEWVL-585 (AL 2) (sheet=2 of 3) & SKWVL-582 (Al8.4) (sheet-1 of 2), Quantity : 72 Seis,
Duse Drate 0412 2023, 3l No, 25, Tender Mo, © 29233177, Brief Descriplion : Holder 1of Traclion Molor Suspension af WapP-
TANAG-S Locos to CLW Drg. Mo, 1209.01-118.002 Alt-2. Quantity - 65 Nos. Due Date : 04,12 2023, 51 No. 26, Tender Mo. :
29233626, Brief Descriptlon @ Hydraulic Dampers (Vertical) for WAS-T Laco to BRSO Drg, Mo, SKWVL-295 (Al 1) (tem N, 1)
Quantity : 300 Mos. Due Dabe § 04,12 2023, 81, No. 27, Tender Mo, : 29233318, Brief Description : Set of Mawving Coif Malors lor
VWAG-0 Loco comprising of 03 iterms in 1.2 nos. Quantity : T8 Sets. Due Date - 0512 2023 5. No. 28, Tender Mo. : 20233784, Brief
Description : Overhawling Kits for LELU, Contral Portion; BC-787E02 (BC-CP] of Mis Knorr-Bremsse make CCB as per Annexurns
Quantity : 57 Sets. Due Date : 07122023, 5. No. 29, Tender No. | 23233016, Brief Description | Satof Heboal Sprirgs for WaP-
T Lacos a5 per CLW Spec. Mo, CUSMS A SPEC JELDOBOGIEDQ {Alk-17. (Set details a5 perAnnesura). Quantity - 15 Sats. Due
Date - 27 12 2023, 5. Mo, 30, Tender Mo, : HE235786, Briefl Description : Tab Ruxcditinib 15 mg. Product should be avallabie in
the approved prodect list of Railway Board. QGuantity © 1200 Tabs. Due Date © 26.09.2023. 51, No. 31, Tender Mo, : IF235495, Brief
Description : 778" (22 mm} dia. 2inc platedialvanzed Lock Bolt with Callar (28 G) with grip range {31-38 mm}. Spec IS/RGS0-
WOIOD0E 2022, STR: ISERSOSWINOODT 2022, Quantity @ 20000 MNos, Due Date : 04102023, 51, No, 32, Tender Mo, :
56235091, Brief Description : Running contract for supply of underground Railway pohdhena insulaled Jalty Filled Telacom &
Cruad Cable 0.9 mm dia for Signalling & Telecom installation as per RDSO specification no. IRS: TC 30020085, Yersion 1, Amendment
M, 5 Quantity : 1800 km + 30% option. Due Date : 091020235, 51 No. 33, Tender No. : 382333394, Brief Description : Knuckle
Prvol Pin with Washer for upgradaed HT-CBC. Drawing No. : RDE0's Drg. Mo, SK-G2724 Alt. 28, lterm Mo_ 4. Quantity : 59800 Nos.
Due Date : 2000 2023, 51 Mo, 34, Tender No. : 38234038, Brief Deacription : Beanng plece assembly with locking amangement
for Single plece uncoupling gear, Drawing Ne, | RDS0's Drg, No, WD-00046-5-01, ALY, Quantity ; 14880 Mos, Due Date ;
03.10.2023. 8l No. 35, Tender Mo, : 38234045, Brief Description : Low lorgue greass seal for upgraded class "E" {8"x11"} CTRE.
Drawing Mo, ; Timken Pard Mo, K150471 ar NEI part ma, 1107GM0TG-2 or SEF Part Mo, BT2-8516-D23. Quantity : 36000 Nos
Diieer Drat & 09 10 200235, 51 Mo, 36, Tender Mo, - 38231554, Brief Descriplion : Inner Speng for boksier of (CASNUE 22 HE Bogie)
BOXMHS Wagon. Drawing Mo, : RDSOs Drg. Mo, WD-32058-5-05, A%13, kem Mo, 2. Quantity : 4582 Mos. Due Date :
13, 11,2023, 51, Mo, 37, Tender No. : OI231135. Brief Description : Side frame key for cariridge rofler baaring etc. Quantity
20000 MNos. Due Date - 21092023 31, Ne, 38, Tender Mo, : QI1231006A. Brief Descriplion : Flap Door Arrangement comphete o
BOXMHL Wagon etc. Quantity : 500 Nos. Due Date - 290252023, EMD : ¥ 12,508,580/ (for 5. Mo, 1), ¥ 74,6800- {for 51, Mo. 2),
FET.2300- (for 81, Mo 3), ¥ 76,2700 (for S1 Mo, 4, 7 90 B304- (for 51, Mo, 5), Exempted (for S Mo, 65, ¥ 81,0200- (far 51, Mo, 7)),
$1,49.9200- (lor 31, Mo, B). £ 63,610/ (for 51, No, 9), 1 1,28 7300 (for 31, Ma_ 10}, £ 1,47 970/ (far S Na. 11} 31, 70,030/ (far 51, Ma
12), T 1,03 460/ (for S1. No_ 13), T 1,08 400/- (for 51. No. 14), T 1,37 310/- {for 51 Mo 15), T 1,53, 8804 (for 1. Mo, 16 11241700~
(for 51 Mo, 17, % 1,58 000y- {for 51, Mo, 18), ¥ 1,58,9400- (for 31, Mo 19, ¥ 1,56 650/ (for 81, Mo, 200, T1,23,1904- (for 21, No, 21, %
1,520,800 (for 51 Mo, Z22), € 78,3700 (lor 51 Ma, 23], 91,7700 {lor 51 Mo, 24), 4 63,1000 (for 51 N, 25), T 59,2600 (for 51 Mo, 2G),
T BB B20/- (for S1. Mo. 27), T 52, 190/ (for 5. Mo 2B). T 1,58.0400- (for 51. Mo, 29), T 73,520/ {for 5l. No. 30}, T 61,4800 {for 51. Mo, 31),
T 50,00 0= {for S1, Mo, 33, 4,071, 3000 (or 31, Mo, 33, T 84 3000 (for 31, Mo, 340, T 6, 79,6800 (for 31 Mo, 35), ¥1.26,150- (for S
Moo 36}, T 67,1900 {for S Mo, 37) &3 66,000 (Far 51 Mo, 38), Interasted tenderars may visil websile www.iraps.gov.in Tor full
details! description/specification of the tenders and submit their bids online. In no case manual tenders for these items will be
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accepled, N.B. | Prospective bedders may reguiarly visit www. ireps gov.in io paricipate in all other ienders (PR=-56T]
CIN: L74110GJ1994PLC021352
Registered Office: 8™ Floor, Office No. 810, One World West,

Near Bopal Approach, SP Ring Road, Iscon - Ambali Road, Bopal,

Ahmedabad — 380058, Gujarat, India. Telephone: +91-9898537188 | |
Email: info@yuranusinfra.com || Website: www.yuranusinfra.com

NOTICE OF THE 29" ANNUAL GENERAL MEETING OF THE COMPANY AND E-VOTING

NOTICE is hereby given that the 29" (Twenty Nineth) Annual General Meeting (“AGM”) of

Members of Yuranus Infrastructure Limited will be held on Saturday, September 30, 2023

at 01:00 p.m. IST through Video Conferencing (“VC") / Other Audio Visual Means (“0AVM”).

The venue of the Meeting shall be deemed to be the Registered Office of the Company i.e.

8'" Floor, Office No. 810, One World West, Near Bopal Approach, SP Ring Road, Iscon -

Ambali Road, Bopal, Ahmedabad — 380058, Guijarat, India

Inaccordance with the General Circular No. 17/2020 dated April 13, 2020, General Circular

No. 20/2020 dated May 5, 2020, General Circular No. 02/2021 dated January 13, 2021,

General Gircular no. 21/2021 dated December 14, 2021 and General Circular no. 02/ 2022

dated May 095, 2022 (“MCA Circulars”) and Circular No. Circular No. SEBI/HO/ CFD/ CMD2/

CIR/P/ 2021/11 dated January 15, 2021, Circular No. SEBI/HO/DDHS/P/CIR/2022/0063

dated May 13, 2022 and SEBI/HO/CRD/ PoD-2/P/ CIR/2023/4 dated January 05, 2023

issued by the Securities and Exchange Board of India (“SEBI Circular”) the Notice of 29

AGM along with Annual Report 2022-2023 have been sent through electronic mode only

to those Members whose email addresses are registered with the Gompany/ Depositories.

Member may note that the Notice of 29" AGM and Annual Report 2022-2023 have been

uploaded on the website of the Company at www.yuranusinfra.com, website of BSE Limited

at www.bseindia.com and website of National Securities Depository Limited (NSDL) i.e.

www.evoting.nsdl.com.

Members holding shares in dematerialized mode, physical mode and Members who have

not registered their email address will be able to cast their vote electronically on the

businesses as set forth in the Notice of the 29™ AGM either remotely (during remote e-

voting period) or during the 29* AGM as per the manner provided in the Notice of 29

AGM to Members.

In light of the MCA Circulars, the shareholders whether holding equity shares in Demat

formor physical formand who have not submitted their email addresses and in consequence

to whom the Notice of 29" AGM and Annual Report 2022-2023 could not be serviced,
may temporarily get their e-mail addresses registered by following the procedure given
below:

a) Incaseshares are held in physical mode, please provide Folio No., Name of shareholder,
scanned copy of the share certificate (front and back), PAN (self-attested scanned
copy of PAN card), AADHAR (self-attested scanned copy of Aadhar Card) by E-mail
to info@yuranusinfra.com

b) In case shares are held in demat mode, please provide DPID-CLID (16 digit DPID +
CLID or 16 digit beneficiary ID), Name, client master or copy of Consolidated Account
statement, PAN (self-attested scanned copy of PAN card), AADHAR (seli-attested
scanned copy of Aadhar Card) to info@yuranusinfra.com

c) Alternatively, shareholder/members may send a request to evoting@nsdl.co.in for
procuring user id and password for e-voting by providing above mentioned documents.

The Register of Members and share transfer books of the Company will be closed from
September 23, 2023 to September 30, 2023. Members whose names are recorded in the
Register of Members or in the Register of Beneficial Owners maintained by the Depositories
as on Saturday, September 23, 2023 (‘Cut-off Date”), shall only be entitled to avail the
facility of remote e-voting as well as e-voting on the 29% Annual General Meeting.
Pursuant to the provisions of Section 108 of the Companies Act, 2013 read with Rules
made thereunder (as amended) and Regulation 44 of SEBI (LODR) Regulations, 2015 (as
amended) and above mentioned MCA Circulars, the Company is providing facility of remote
e-voting and e-voting during the 29* AGM to its Members in respect of the businesses to
be transacted at the 29 AGM. For this purpose, the Company has entered into an agreement
with NSDL for facilitating voting through electronic means.

The remote e-voting will commence on 09:00 A.M. on Friday, September 27, 2023 and

willend on 05:00 PM. on Saturday, September 29, 2023. During this period, the Members

of the Company holding shares as on Cut-off date may cast their vote electronically (Remote

E-Voting). Members may note that the remote e-voting module shall be disabled by NSDL

after the aforesaid date and time for voting and once the vote on a resolution is cast by the

member, the member shall not be allowed to change it subsequently; b) the facility of e-

voting shall be made available at the 29™ AGM; and ¢) the members who have cast their

vote by remote e-voting prior to the 29" AGM may also attend the 29™ AGM but shall not
be entitled to cast their vote again. Detailed procedure for remote e-voting/ e-voting is
provided in the Notice of the 29* Annual General Meeting.

Any person, who acquires shares of the Company and become Member of the Gompany

after dispatch of the Notice of AGM and holding shares as on the cutoff date, are requested

to refer to the Notice of 29" AGM for the process to be adopted far obtaining the USER ID

and Password to cast the vote. If you forgot your password, you can reset your password

by using “Forgot Password” option available on www.evoting.nsdl.com.

The Shareholders are requested to note that in terms of SEBI circular dated December 9,

2020 on e-Voting facility provided by Listed Companies, Individual shareholders holding

securities in demat mode are allowed to vote through their demat account maintained with

respective Depositories and Depository Participants. Shareholders are required to update

their mobile number and E-mail ID correctly in their demat account in order to access e-

Voting facility.

Members can attend and participate in the 29 Annual General Meeting through VC/0AVM

facility only. The instructions for joining the 29 Annual General Meeting are provided in

the Notice of the 29 Annual General Meeting. In case the Members have any queries or
issues regarding e-voting or participation in the 29* AGM, you may refer the Frequently

Asked Questions (FAQs) for Shareholders and e-voting user manual for Shareholders

available at the download section of www.evoting.nsdl.com or you can write an email to

evoting@nsdl.co.in or Call us: - Tel: 1800-222-990 or Members may also contact Mr.

Anant Bhatt, Company Secretary of the Company at the registered office of the Company

or may write an e-mail to info@yuranusinfra.com or may call on 9898537188 for any

further clarification. Members attending the meeting through VC/OAVM shall be counted

for the purposes of reckoning the quorum under Section 103 of the Companies Act, 2013.

For, Yuranus Infrastructure Limited

Sd/-

Nitinbhai Govindbhai Patel
Director

DIN: 06626646

Place: Ahmedabad
if BatesSeptémbbed8p208papr . in
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MANAPPURAM HOME FINANCE LIMITED)

FORMERLY MANAPPURAM HOME FINANCE PVT LTD
CIN - UB5923K12010PIC035179

s MANAPPURAM [P0 112

FINANCE LTE.

Regd Difice ; IVA7T0A [DLIPWIEISANEW) Manappurarm Housa Valapad Thrissur, Kerala BE05G7
Corp Office : Manzppuram Home Finance Limited, Third Floor, Unit Mo, 301 to 315, & \Wing, 'Kanzakia Wall Stregt’, Andher-Kuria Rozd,
Andhen East, Mumbai 400053, Maharashira, Phone Mo, (022-G6211000, Wabsiba © www. manappusambiomeln cam

POSSESSION NOTICE (For Immovable Property)

Whereas, the undersigned being the authonsed officer of Manappuram Home Finance Lbd (“MAHOFIN®) under the
sacuntisation and Reconstruction of Financial Assals and Enforcemant of Sacurily Interast "[Act] 2002 {54 of 2002} and
in exercise of powers conferred under section 1.3(12) read with rule 9 of the securnity interest (Enforcement) Rules, 2002
issued a Damand MNatica callng upan the Dorrowers arsd co-borrowers to rapay tha amount mentoned in he nolcs and
Inferast theraon within G0 days from the date of receipt of tha said notica. Thea bormowear having failad to repay the amount,
natice is hereby given to the borrower and the public ingeneral that the undersigned has taken Actual possession of the
propary described herein below in exercisa of powers confamrad on himfer under section 13(4) of the said *[Act] read
with rule 9 of the said rules, The borrower in particular and the public in general is hereby cautioned net to deal with the
property and any dealings with the property will be subject to the charge of the Manappuram Home Finance Litd as
manbioned balow for each of the raspective propearties:

SUNDAY, SEPTEMBER 10, 2023
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FORM &
Public Announcemsant

[Under Regulation & of i Insoiency and Banknpley Board of India (nsohency Besalalion
Pracess dor Corparate Persons) Regulahons, 2016)
FOR THE ATTENTION OF THE CREDITORS OF FLALCAUM TRAINING SERVICES PRIVATE
LIMITED

Radavant Particulars

Mame of comparate debior FULCRLIM TRABING SERVICES PRMVATE LIMITED

Date of incorporation of corporate debdor | 1400602011

w |ra |

Suthanly uder which comporale debir
15 mo0rpordled | Fegestened

Fosistrar of Comgaries- Mumbs)

4, | Corporate |dentity Mo, of corporate debior | LPASO0OMHEQ11PTC2184630

5, | Addrass al the registered olfica and
princigal allica {il any) ol Camparale detilo

A1, Mitlal Towes, Barvister Rajars Pabal Marng,
Manrren Poink Mumbe City MMHE 400021,

6. | Addrass ofhes than Bio whese all or any
backs of account and papens ae
maindained

A-1, Mittal Toraes, Barvister Rajar Patel Mang,
Wanman Point Mumbal Gity MH 400021,

7. | Insatwancy commencement dats in
respact af corporata debror

Diale of Order: 02 August, 2023
Dl of Raceipt of Ordes: 07 Seplember, 2023

Br Name of Borrower and Descriplion of Secured Azsel in respect | Duistanding Amown Date of
Na. Co-barrower and of which Interest has been created & Date of Demand | possession

Loan account number / Branch Hotice sent Molice

| Marendra Sunderial Gupta, Flat Mo 303 And 304 3rd Fleor.| 17-08-2021 DB-09-2023
Navin Narendra Gupta, Mamta Narendra | Shree Ekveera Prasad, Manda B
Gupta & Sanjay Sunderlal Gupta/ Titwala, Thane, P.c Manda, Thane. | Re.31.35.705/-
PUS0PULONS000005002014/ KALYAN | Maharashtra, Pin: 421605 ’
Sdi-

Date : 10.08.2023 Authorised Officer

Place : Maharashtra Manappuram Home Finance Ltd

8. | Estimaled dale of closurs of insohancy
PRECION [rocEss

05" March, 2024

VISHNU KANT BABRA
IF Moc IBEVIPA-G01TIP-P-021 Ta2 021 - 202 21 3747

9. | Mame and reqitration number of the
inscivency professional acting as inerm
resoluton professiong

803, MAYFAIR GREEMNS, 5.V. ROAD,
KAMDIVALL WEST, MUMBAL-40006T

9 | Addrass and e-mail of The inlerim
resciution pralessional, as registanad with
the Board Emai It cirpfulenam @ gmai.com

10 | Las! date Tor submessian of claims 21% Saptember, 2023

Motice is hansby green that the Nafional Company Law Trbunal has ordered tha commencament of a
corparata insaken ey resolution process of the Fulenum Training Serdices Privasa Limited on 08nd August,
203 peder no. OF (18 Mo 350MB3023 and the same was raceivad on dated (7%h Saptember, 2023, |

Tha cradbars al Fulérum Training Sendces Pivata Limited, ard heeebry called upan o subit her
claimes with praof onar baloes 217 Sapternbarn, 2023 (o the Inbanim Resolution Pralessioral 3 the addrass
marimed agairet aalry Moo 08, |

Thee Claims may be submitied in their specilic Foms B, C, 0. E and F in terms of Aegulations 7,69 and |
94 of Tha Insohvency and Bankrupicy Board-of india {Insalvency Resciution Procass for Comporate |
Persons) Feguiasons 2018 by e Operational Crediters (except Warkmen ard Employess). Financial |
Crediors, Workmen and Employees and Authorzed Representaines of Werkmen and Employees and |

ot crecdars respecinealy as the case may be

may submit the claims with prood in person, by post or by electronic means.
Submission of fakse or mésleading proofs of claim shall attract penalties
Mame and Signature of Intanim Reaciution Pralessioral
Daba and Placa

‘Wishra Kant Kabra
OA0AE02S  Mumbai

The firancial craditors shall submi their ciaims with proaf by elecironic maars oréy. All other credilon

THIS IS OMLY AN ADVERTISEMENT FOR INFORMATION PURPOSES AND NOT A PROSPECTUS ANNOUNCEMENT. THIS DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE,
PURCHASE OR SUBSCRIBE FOR SECURITIES. NOT FOR PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY OUTSIDE INDIA. INITIAL PUBLIC OFFER OF EQUITY SHARES ON THE
MAIN BOARD OF THE STOCK EXCHAMGES IN COMPLIANCE WITH CHAPTER |1 OF THE SECURTIES AND EXCHANGE BOARD OF INDIA (ISSUE OF CAPITAL AND DISCLOSURE
REQUIREMENTS) REGULATIONS, 2018, AS AMENDED {"SEBI REGULATIONS") o

RATNAV==R

RATNAVEER PRECISION ENGINEERING LIMITED

THE COMMENCEMENT OF TRADING OF THE EQUITY SHARES OF OUR COMPANY ON
THE STOCK EXCHANGES SHALL BE ON MONDAY, SEPTEMBER 11, 2023

OUR COMPANY HAS DECIDED FOR LISTING ON T+ 3 DAY |L.E MONDAY, SEPTEMBER 11, 2023 VOLUNTARILY IN

Pleas st this
[A code o viaw
the Prospecius

TERMS OF SEBI CIRCULAR NO. SEBI/HO/CFD/TPD1/CIR/P/2023/140 DATED AUGUST 09, 2023

NOTICE TO INVESTORS
Potential investors may note the following:

Pursuant to SEBI circular no. SEBI/HO/CFD/TPD1/CIR/P/2023/140 dated August 9, 2023, the Reduction of
timeline for listing of shares in Public Issue from existing T+ 6 days to T+ 3 day has been made applicable in
two phases i.e., (i) voluntary for all public issues opening on or after September 1, 2023; and (ii) mandatory
on or after December 1, 2023. As per the Red Herring Prospectus dated August 22, 2023 (“"RHP”) and
Prospectus dated September 6, 2023, the commencement of trading of Equity Shares on the stock exchanges
was scheduled on or before September 14, 2023. However, Company has decided voluntary adoption of the
atorementioned SEBI Circular and as a result the commencement of trading of Equity Shares on the stock
exchanges shall be on SEPTEMBER 11, 2023. The Indicative timelines mentioned in the section titled “Terms
of the Offer — Bid/Offer Programme” on page 372 of the RHP and Prospectus stands updated as below :

EVENT INDICATIVE DATE

FINALISATION OF BASIS OF ALLOTMENT WITH THE THURSDAY, SEPTEMBER 07, 2023
DESIGNATED STOCK EXCHANGE

INITIATION OF REFUNDS (FOR ANCHOR INVESTORS)
/ UNBLOCKING OF FUNDS FROM ASBA ACCOUNT

FRIDAY, SEPTEMBER 08, 2023

CREDIT OF EQUITY SHARES TO DEMAT ACCOUNTS OF
ALLOTTEES

FRIDAY, SEPTEMBER 08, 2023

COMMENCEMENT OF TRADING OF THE EQUITY SHARES ON | MONDAY, SEPTEMBER 11, 2023

THE STOCK EXCHANGES

All capitalised terms used herein and not specifically defined shall have the same meaning as ascribed to them in the Prospectus.

Our Company was incorporated under the provisions of the Companies Act, 1956 as "Ratnaveer Stainless Products Private Limited™ on February 20, 2002, as a private limitad company vide
Certificate of Incorporation issued by Registrar of Companies, Dadra & Nagar Haveli, Gujarat. Subsequently the name of our Company was changed to “Ratnaveer Metals Private Limited” vide
Special Resolution passed by tha shareholders of our Company at their Extra-Ordinary Genaeral Meeting hakd on May 28, 2018, and a fresh Certificate of Incorporation was granted by the Reqistrar
of Lompanies on May 30, 201 8. Fursuant to the conversion of our Company into a public imited company the name was changed o “Ratnaveer Metals Limited” vide Special Resolwtion passad by
ihe shareholders of our Company at the Annual General Meeting hald on September 27, 2018 and a fresh Certificate of Incorporation dated October 11, 2018 was issued by the Registrar of
Companias. Further, the name of our Company was changed to 'Ratnaveer Precision Engineering Limited' vida Special Resolution passed by the shareholders of our Company at their Extra-
Ordinary General Meeting held on October 12, 2022, and a fresh Certificate of Incorporation was granted by the Registrar of Companies on November 01, 2022. For details in refation to the change
in our Registered and Corporate Office of our Company, see “History and Certain Corporate Matters” beginning on page 217 ofthe Prospecius (“Prospectus”).

Repistered office; Plot no. E-77, G.LDLG., Savli (Manjusar), Vadodara - 391 775, Gujarat, India. | Telephone: 8487878075
Corporate Office: Office No. 703 & 704 Ocean Building, Tth Floor, Vikram Sarabhai Campus, Genda Gircle Vadiwadi, Vadodara- 390 023, Gujarat, India
Emall; cs@orainaveercom | Websie: www.ratnaveercom | Contact Person; Prerana Rajeshbhal Trivedi, Company Secretary and Compliance Officer;
Corporate Identity Number: U27108GJ2002PLC040488
OUR PROMOTER: VIJAY RAMAMLAL SANGHAVI

INITIAL PUBLIC OFFER OF UP TO 16,840,000 EQUITY SHARES OF FACE VALUE OF ¥ 10/- EACH ("EQUITY SHARES™) OF RATNAVEER PRECISION ENGINEERING LIMITED
{("COMPANY") FOR CASH AT A PRICE OF ¥ 98 PER EQUITY SHARE (INCLUDING A SHARE PREMIUM OF % 88 PER EQUITY SHARE) {"OFFER PRICE") AGGREGATING UP
TO ¥ 1,650.32 MILLION COMPRISING A FRESH ISSUANCE OF UP TO 13,800,000 EQUITY SHARES AGGREGATING UP TO ¥ 1.352.40 MILLION BY OUR COMPANY
(“FRESH OFFER™) AND AN OFFER FOR SALE OF UP TO 3,040,000 EQUITY SHARES AGGREGATING UP TO ¥ 297.92 MILLION BY VIJAY RAMANLAL SANGHAV!
{("PROMOTER SELLING SHAREHOLDER") AND SUCH EQUITY SHARES OFFERED BY THE PROMOTER SELLING SHAREHOLDER, THE "OFFERED SHARES™) (SUCH
OFFER BY THE PROMOTER SELLING SHAREHOLDER, THE "OFFER FOR SALE" AND TOGETHER WITH THE FRESH OFFER, THE "OFFER™). THE OFFER SHALL
CONSTITUTE 34.72% OF THE POST- OFFER PAID-UP EQUITY SHARE CAPITAL OF OUR COMPANY.

DETAILS OF THE OFFER FOR SALE

MName of Selling Shareholder Type No. of Equity Shares Offered Weighted Average Price Per Equity Share (In <)*

Vijay Ramanlal Sanghavi Promioter Up to 3,040,000 Equity Shares NIL

*As cerlifed by Mis. Pankaj 8. Shah & Associates by way of their certificate dated July 14, 2023

THE EQUITY SHARES OF OUR COMPANY WILL GET LISTED ON MAIN BOARD PLATFORM OF BSE AND NSE

COMPANY SECRETARY AND

BOOK RUNNING LEAD MANAGER COMPLIANCE OFFICER

REGISTRAR TO THE OFFER

Prerana Rajeshbhai Trivedi

E-77, G.LD.C., Savli (Manjusar),
Vadodara- 391 775, Gujarat, India.
Telephone: +91 B467ETROTS

Websile: www.ratnavesr.com

LINK ntim,

UNISTONE LINK INTIME INDIA PRIVATE LIMITED

UNISTONE CAPITAL PRIVATE LIMITED

A/305, Dynasty Business Park, Andheri-Kurla Road, Andheri East,
Mumbai — 400 059,

Telephone: 491 9520057533

Email: mbé@unistonecapital.com

Investor grievance email; compliance@unistonecapial com
Contact Person: Mr. Brijesh Parekh

Website: www.unislonecapital.com

SEBI registration number: NMOOODT2449

CIN: UGR299MH2019PTC 330850

C-101, 247 Park, 15t Floor L.B.5. Marg, Vikhroli West

Mumbai 400 083, Maharashira, India

Telephone: +91 8108114949

Facsimile: +91 22 49186195

Email: ramavesrprecision.ipo@linkintime.co.in

Investar grievance email: ratnaveerprecision ipo@linkintime.co.in
Contact Person: Shanti Gopalkrishnan

Website: www linkintime.co.in

SEBI Registration Number: INRODODD4058

CIN: LI6T190MH1299PTC 118368

Investors can contact the Company Secretary
and Compliance Officer, BRLM or the Registrar
to the Offer in case of any pre- Offer or post
Offer related problems, such as non-receipt of
letiers of Aliotment, non-credit of Aliotied
Equity Shares in the respective beneficiary
account, non-receipt of refund orders or non-
receipt of funds by elecironic mode

For RATNAVEER PRECISION ENGINEERING LIMITED
On Behalt of the Board of Directors

Place: Vadodara Sd/-
Date: September 09, 2023 Managing Director

RATMAVEER PRECISION ENGINEERING LIMITED is proposing, subject to applicable statutory and regulatory reguirements, receipt of requisite approvals, market conditions and other
considerations, to undertake an initial public offering of its Equity Shares and has filed the RHP dated August 22, 2023 and Prospectus dated September 6, 2023. The RHP and the Prospectus shall
be available on the website of the SEBI at www.sebi.gowv.in, the website of the BRLM to the offer at www.unistonecapital.com and websites of BSE and NSE |.e. www,bseindia.com and
www.nseindia.com, respectively. Imvestors should note that investment in equity shares involves a high degree of risk and for defails relating to the same, see sectionfitled "Hisk Factors™ beginning
on page 32 of the RHP Potential investors should not rely on the DRHP for making any investment decision.

Tha Equity Shares offered in the offer have not been and will not be reqgistered undar the U.S. Securities Act of 1933, as amendad (the "Securities Act”) or any state securitias laws in the Linitad
States, and unless zo registered, may not be offered or sold within the Unsted States except pursuant to an exemption from, or in a transaction not subject to, the registration requirements of the
securities Act and any applicable U. 5. state securities laws. There will be no public offering in the United States and the securities being offered in this announcement are not beirg offered or sold in
the United States.




